12.10 hrs.
Title: Regarding situation arising out of recent massacre in various places in Jammu and Kashmir and of Pilgrims at Pahalgam.

MR. SPEAKER: Now, statement by the hon. Prime Minister.

THE PRIME MINISTER (SHRI ATAL BIHARI VAJPAYEE): Sir, | visited Pahalgam and Srinagar on Thursday to
study the situation arising out of recent massacre in various places in Jammu and Kashmir and of pilgrims at
Pahalgam.

| am thankful to Shrimati Sonia Gandhi, Shri Somnath Chatterjee, Shri Mulayam Singh Yadav, Shri Yerrannaidu and
Shri Ghulam Nabi Azad for agreeing to join me at such a short notice. My colleagues, Shri George Fernandes,
Kumari Mamata Banerjee and Prof. Chaman Lal Gupta also joined me, along with the Chief of Army Staff. From
Srinagar, the Governor, and the Chief Minister of Jammu and Kashmir accompanied us.

Our visit was also intended to assure the people of the State that the entire nation stood by them at this hour, and
to share their grief over the inhuman behaviour of the terrorists against innocent people belonging to the State as
well as many from other parts of the country on pilgrimage to Amarnath.

The briefing which we were given by the Chief of Unified Command and Security Forces made it clear that
perpetrators of these heinous crimes were foreigners. Arms and ammunitions recovered from them clearly
established their links with Pakistan-based Lashkar-e-Toiba.

Delegations of local population as well as pilgrims met me and spoke to me about the difficulties they were facing in
the wake of the Killings.

The House, | am sure, is one with me in assuring the people of Jammu and Kashmir and the nation that we will not
yield before terrorism. | may add that while the fight against terrorism will be continued, India will not give up its
efforts for restoration of peace in Kashmir.

| made it clear at Srinagar that the dialogue with Hizbul Mujahideen is a part of this effort. Other groups which have
chosen the path of violence should also realise that the people of Jammu and Kashmir want peace in the State. It is
futile for them to continue on the path of violence. They should come forward for talks with the Government for
redressal of their grievances.

MR. SPEAKER: The House will now take up ""Zero Hour™.
...(Interruptions)

SHRI MADHAVRAQO SCINDIA (GUNA): Sir, we would like to have some clarifications on this. The Leader of the
Opposition would like to say something.

SHRIMAT| SONIA GANDHI (AMETHI): Can | say something, Sir?
MR. SPEAKER: There is no practice in the Lok Sabha.
...(Interruptions)
siyrepTa STaEErTe (HTgR) S aRRIRET S g€ € S Tt awaw @ @ Siten s el L (agaer)

SHRI MADHAVRAO SCINDIA : But there has never been such a massacre; it is a tragedy of immense proportion.
(Interruptions) It is a massacre of unprecedented proportion....(Interruptions)

MR. SPEAKER: You know very well that in the House, in the Lok Sabha, there is no such procedure.
...(Interruptions)
MR. SPEAKER: Normally, we do not allow any clarifications on a statement in the Lok Sabha.

...(Interruptions)



SHRI MADHAVRAQO SCINDIA : This is a tragedy of an immense proportion. It is unprecedented. ...(Interruptions)
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MR. SPEAKER: As a special case, | am allowing the Leader of the Opposition.
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MR. SPEAKER: As a special case, | am allowing the Leader of the Opposition.
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MR. SPEAKER: There is no such practice in the Lok Sabha.
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...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Sir, from the Government side, | would like to appeal to the hon. Members that let us not
break the rules of the House. If the Leader of the Opposition wants to have a discussion on the subject
...(Interruptions) then we can discuss it...(Interruptions)

SHRI MADHAVRAO SCINDIA : There is no question of breaking the rules...(Interruptions)
st fpdte widar (pad SR ) : yrew PffEer o o snu g o, smuet ok @ wnfRw| sy e e U ( =awm)

st AreEvE (e (aw oo 7 wge R € & i SRS B @ S E, R IWeR # S S €, 98 o Sven g 8, 9He ar H &
W& gu 9red £...(Interruptions)

= Aaera STEEare (HTYR) @ TROR 7 9! el foreaert o Fafe T8 i € ik 84 v faamn o @1 ¢ 1a€| ( =agm)
SHRI PRAMOD MAHAJAN: You give notice for a discussion...(Interruptions) We will discuss it...(Interruptions)
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MR. SPEAKER: Please understand that it is a serious matter.
...(Interruptions)
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MR. SPEAKER: Please take your seats.
...(Interruptions)
MR. SPEAKER: You should also respect the rules of the House. You must understand that.
...(Interruptions)
MR. SPEAKER: As a special case | am allowing the Leader of the Opposition.
...(Interruptions)
MR. SPEAKER: You should also respect the rules of the House.
...(Interruptions)
SHRI KIRIT SOMAIYA (MUMBAI NORTH EAST): Sir, it was never allowed...(Interruptions)
MR. SPEAKER: Please take your seats.



...(Interruptions)

MR. SPEAKER: Please understand that this time, as a special case | am allowing the Leader of the Opposition and
not anybody else.

...(Interruptions)
SHRI VAIKO (SIVAKASI): There is no such convention...(/nterruptions)
MR. SPEAKER: Shri Vaiko, please take your seat.

...(Interruptions)

MR. SPEAKER: Since the Leader of the Opposition wants to seek a clarification, | have allowed her. Please take
your seats now. | am only allowing the Leader of the Opposition and not anybody else.

...(Interruptions)

MR. SPEAKER: Nothing will go on record.
(Interruptions)™

MR. SPEAKER: Hon. Members, today is the last day of the week. | am appealing to you all to sit down.
...(Interruptions)

MR. SPEAKER: There are more than 40 notices for the *Zero Hour' today.

*Not Recorded.

We have to conduct zero hour after this. Please allow me to do that. Many Members want to raise important matters
during zero hour. You should respect the rules of the House. | say this to both sides of the House. It is a very
serious matter. You are always violating the procedure in the House.

...(Interruptions)
MR. SPEAKER: Nothing will go on record.
(Interruptions)*

MR. SPEAKER: Please understand the situation. | am allowing the Leader of the Opposition as a special case. | am
allowing her this time only. Nobody else will be allowed. Please understand.

...(Interruptions)

MR. SPEAKER: When we are dealing with such an important matter, it is unfortunate on the part of Members on
both sides of the House to behave like this.

...(Interruptions)
MR. SPEAKER: Please understand. The hon. Prime Minister has to make a statement in the other House also.
...(Interruptions)
MR. SPEAKER: Please cooperate with the Chair. Please take your seats.
...(Interruptions)
MR. SPEAKER: Nothing will go on record.
(Interruptions)™®

MR. SPEAKER: This shows how serious the Members are over these incidents. This is unfortunate.



a€|(Interruptions)

*Not Recorded.

MR. SPEAKER: Normally, there is a tradition in the House that whenever the Leader of the Opposition stands up to
speak, the Chair also gives him the permission to speak.

...(Interruptions)

SHRI PRAMOD MAHAJAN: Sir, | am not objecting to the Leader of the Opposition. Let her speak on any subject.
But seeking clarification, after the Statement, cannot be made a rule in this House. We never allowed it. We cannot,
everyday, take it as an exception. &€|(Interruptions) MR. SPEAKER: | am not allowing anybody to make any
submission.

...(Interruptions)
MR. SPEAKER: This is not good.

...(Interruptions)
MR. SPEAKER: This is not proper.

...(Interruptions)
MR. SPEAKER: Please take your seats.

...(Interruptions)

MR. SPEAKER: | am appealing you all to please take your seats.
...(Interruptions)

MR. SPEAKER: Shri Kodikunnil Suresh, please go to your seat. Why are you coming like this? Why are you coming
to the Well? | will take action against you. What is this?...(Interruptions)

SHRI K. YERRANNAIDU (SRIKAKULAM): Mr. Speaker, Sir, | want to make a submission.
MR. SPEAKER: No, | am not allowing you. Please take your seat.
...(Interruptions)
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MR. SPEAKER: Nothing should go on record except the speech of the hon. Prime Minister.
(Interruptions)*
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MR. SPEAKER: Nothing should go on record except the speech of the hon. Prime Minister.
(Interruptions)*

MR. SPEAKER: Dr. Raghuvansh Prasad Singh, please take your seats. | have not allowed you to speak.
...(Interruptions)

MR. SPEAKER: This will not go on record.

(Interruptions)™



MR. SPEAKER: Now, if you behave like this, it will be very difficult for me to run the House. Otherwise, | will adjourn
the House.

...(Interruptions)
MR. SPEAKER: It is very unfair on the part of both sides.

...(Interruptions)
st wrgavE fHRET @ owww 7' ot § O sTeue Helgy OF &4 ®, d8l ged A el ¢ 1a€) ( ZEum)
MR. SPEAKER: Shri S. Jaipal Reddy, please take your seat.

...(Interruptions)

*Not Recorded.

MR. SPEAKER: Everybody talks about the rules and procedure. But nobody is following them. What is this?
...(Interruptions)
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SHRIMAT| SONIA GANDHI : Mr. Speaker, Sir, through you, | would thank the Prime Minister for giving me this
opportunity....(Interruptions)

SHRI MADHAVRAQO SCINDIA : He has not. It is the Speaker who is giving you the opportunity....(Interruptions)
MR. SPEAKER: Nothing will go on record except the speech of the hon. Leader of the Opposition.
(Interruptions)*

SHRIMAT| SONIA GANDHI : Sir, yesterday, in response to a question at the Press Conference in Srinagar after the
Pahalgam visit, the Prime Minister said that there were no serious security lapses. In other words, the Prime
Minister admits that indeed there were security lapses.

Therefore, we would like to know what steps does the Government intend to take to prevent such incidents taking
place again.

We very strongly feel that responsibility must be fixed. It seems to us that the Government has taken leave of its
conscience. But we have not taken leave of our conscience. Therefore, we demand a judicial inquiry into this tragic
incident

*Not Recorded.

so that accountability is fixed, Government's lapses are brought to light and very strong measures are taken to
ensure that such insensitive slackness does not occur again.
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SHRI MADHAVRAO SCINDIA : What about the judicial inquiry? The Government has to respond to that.
...(Interruptions)

MR. SPEAKER: Nothing will go on record except what Shri Radha Mohan Singh says.

(Interruptions) *

*Not Recorded.
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